GOVERNMENT OF INDIA
MINISTRY OF SOCIAL JUSTICE & EMPOWERMENT
RAJYA SABHA
UNSTARRED QUESTION NO-1093
ANSWERED ON - 10/02/2021

DATABASE OF MANUAL SCAVENGERS
1093. SHRI DINESH TRIVEDI
Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to state:

- (a) whether Government takes serious note of the existence of manual scavenging despite
it being outlawed;

(b) whether Government maintains a database of manual scavengers;
(c) if so, the details thereof and if not, the reasons therefor;
(d) the number of manual scavengers in the country, State-wise;

(e) the number of deaths of manual scavengers who were cleaning sewers and septic tanks,
year-wise during the last five years; and

(f) the number of families of victims who received compensation?

ANSWER
THE MINISTER OF STATE FOR SOCIAL JUSTICE AND EMPOWERMENT
(SHRI RAMDAS ATHAWALE)

(a) Having taken cognizance of reports of existence of manual scavenging in some parts of the
country, the Government has launched a mobile application “Swachhata Abhyaan™ on 24.12.2020
to identify and convert insanitary latrines into sanitary latrines and rehabilitate the identified manual
scavenger to achieve the objective of manual scavenging free Bharat.

(b)to (d) State-wise details of identified manual Scavengers are at Annexure-I.

(e) & (f) There have been no reports regarding death of persons due to manual scavenging.
However, as per reports received from the States the details of State-wise and year-wise details of
~ death of persons while cleaning sewer/ septic tank during the last five years and compensation paid
to the families of such deceased workers, as reported by the States/Union Territories are at

Annexure-II.
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Annexure-1

Annexure-I referred in reply to parts (b) to (d) of Rajya Sabha Unstarred Question No. 1093
for answer on 10.02.2021 regarding Database of manual scavengers.

State-wise number of manual scavengers reported by the States

S. No. State Number of Manual Scavengers Identified

1 Andhra Pradesh 2061
2 Assam 4295
3 Bihar 137
4 Chhattisgarh 3
5 Gujarat 108
6 Jharkhand 281
7 Karnataka 3204
8 Kerala 600
9 Madhya Pradesh . 560
10 Maharashtra 7378
11 Odisha 237
12 Punjab 233
13 Rajasthan 2880
14 Tamilnadu 425
15 Uttar Pradesh 37379
16 Uttarakhand 6170
17 West Bengal 741

Total 66692
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Annexure-l|

Annexure-li referred in reply to parts (e) and (f) of Rajya Sabha Unstarred Question No. 1093 for answer on 10.02.2021 regarding Database of manual

scavengers.
Details of death of persons in sewers and septic tanks during the last five years
S.No. | Name of State/UT 2016 2017 2018 2019 2020 (upto 31.12.2020
Total No. Full Partial Total No. Full Partial Total No. Full Partial Total No. Full Partial Total No. Full Partial
of death compensat | Compensa of death compensat | Compensa of death compensat | Compensa of death compensat | Compensa of death compensat | Compensa
ion paid tion ion paid tion ion paid tion ion paid tion ion paid tion

1{Andhra Pradesh 3 2 1 2 2 0 9 8 0 2 0 0 0 0 0
2|Bihar 0 0 0 2 2 0 6 0 0 0 0 0 0 0 0
3|Chhatisgarh 0 0 0 0 0 0 i 1 0 0 0 0 0 0 0
4]|Chandigarh 0 0 0 3 3 0 0 0 0 0 0 0 0 0 0
5|Delhi 1 0 0 13 12 0 10 9 1 8 6 0 4 1 0
6{Goa 2 0 2 0 0 0 0 0 0 0 0 0 0 0 0
7]|Gujarat 6 1 2 7 5 0 2 2 0 16 12 0 0 0 0
8|Haryana 0 0 0 11 11 0 6 4 2 14 6 4 0 0 0
9|Karnataka 9 9 0 4 4 0 3 3 0 6 6 0 2 2 0
10|Kerala 2 2 0 1 1 0 0 0 0 0 0 0 0 0 0
11}Maharashtra 4 2 2 4 0 0 7 2 0 15 3 0 4 0 0
12|Madhya Pradesh 2 2 0 0 0 0 0 0 0 0 0 0 0 0 0
13|Punjab 2 2 0 10 6 4 2 0 2 3 3 0 0 0 0
14|Rajasthan 5 2 3 6 6 0 2 0 2 5 0 0 0 0 0
15| Tamil Nadu 6 6 0 7 7 0 9 8 0 12 12 0 9 9 0
16| Telangana 2 0 2 0 0 0 2 2 0 0 0 0 0 0 0
17{Tripura 2 0 2 0 0 0 0 0 0 0 0 0 0 0 0
18|Uttar Pradesh 4 2 1 14 7 2 11 6 4 23 8 10 0 0 0
19| West Bengal 0 0 0 7 7 0 0 0 0 6 1 1 0 0 0
Total 50 30 15 91 73 6 70 45 11 110, 57 15 19 12 0
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